arige. The Andhra Government have already decided to re-survey the igsue and asked us that they
needed & new area. So, | said, "All right, if you want a new area, all orders no longer exist”. They
gsked for the survey of mew areas. So, we are freshly examining the whole problem.

. (Interruptions ...
DR. K. KESHAVA RAO: Sir, | just want to know ... (rterruotions ...

MR. CHAIRMAN: No. ... dnterruptions )... | amsorry. ... dnterryptions)... We can't have four

supplementaries.
DR. K. KESHAVA RAO: Sir, | just want to have a realty check ... (Inferruotions ). ..
MR. CHAIRMAN: Keshava Reaoj, please. ...(Interruptions ). ..

DR. K. KESHAVA RAO: | have no guestion. ...{nterruptions)... \What he is saying is

... (Interryptions ...

W T e aue: gl S, 9gei wEe gie] SR 9€1 91ET 8, o e Jue Bl
IR & TR 99 ... (). ..

MR. CHAIRMAN: Please ...(Interruotions)... Questions will be rotated around the House.

There is noright on a supplementary guestion. Please understand thig. It is a courtesy.

*304. [The questicner Shri B.C. Singh was absent ]
Gensration of wind powsr

#304.SHRI R.C. SINGH: Wil the Minister of NEW AND RENEWABLE ENERGY be pleased to

state:

(a) whether it is a fact that the country would add about 9,000 MW of wind power
generation at the end of the Eleventh Five Year Plan r.e. by 2012;

(b)  whether it is also a fact that the Ministry proposes to generate 11,000 MW of wind power
at the end of that Plan;

(c)  ifso, the hurdles that Government has to face in achieving the above target;
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(d) whether any survey has been conducted to identify the areas for setting up of wind

power projects; and
(&) if s0, the detalls thereof with particular reference to Andhra Pradesh 7

THE MINISTER CF NEW AND RENEWABLE ENERGY (DR. FAROOQ ABDULLAHY: (a) 1o (&)

A Statement i laid on the Table of the House.
Statermnent

(a) and (b)) Yes, Sir. The target of wind power instaliation for 11th Plan is 7,000 MW, against
which, 5035 MW has already been achieved and the balance is expected to be achieved in remaining

period of the Plan.

(c) The major hurdles in wind power development in the country are creation of power
evacuation facilities in states and timely land allocation or forest clearances for new wind power
projects. The major constraint in Andhbra Pradesh is that State Regulatory Policy doss not allow wind

power projects for captive use, third party sale and barking of power.

(d) and (&) Ministry through the Centre for Wind Energy Technology (C-WET) has taken up a
wind resource aszessment programme ta identify sites for getting up of wind power projects in the
country including Andhra Pradesh. As a result of the survey conducted by C-WET, 233 wind
patential locations have been identified o far including 32 in Andhra Pradesh. The state-wise break-
up of potential sites is given in Statement-| (See below) and the details of potential sites in Andhra

Pradesh are given in Statement-Il.
Staternent-/

State-wise wind potential focations

Sl.No. States Mo. of Wind Potential sites identified for

Wind Power Projects

it 2 3
T Tamil Nadu 45
2 Gujarat 40
3. Crigsa &
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4. Maharashtra 39
6. Andhra Pradesh 32
6. Rajasthan 8
7. | akshachwesp 8
8. Karnataka 26
g. Kerala 7
10. Madhya Pradesh 7
1. West Bengal d
12. Andaman & MNicobar lslands z
135 Uttarakhand 1
. Jammu and Kashmir 1
Tatal 233
Statement-1f

Details of wind potential sites in Anatira Fragesh

Sl.No. Station Extrapclated / Measured WPD
(/Mg at 50m

3 2 3

] Alangarapetta 272

2 Badhrampalll Kaottala 277

3 Bhimunipatnam 282

4 Banderlapalli 320

5 Barampalli 2%

o] Burugula 216
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i 2 3

7 Chinnakabaiyapalli 206
8 Jamalamadugu | 265
2 Jamalamadugu 1l 248
0 Kadavakallu 326
i Kakulakonda 488
12 Kondamedapall 349
13 Kodumuru 270
iz Korrakadu 220
=) Madugupalli 266
6 M.P.R. Dam 269
7 Mustikovala 237
8 Nallakonda 324
” MNarasimhakonda 273
20 Nazeerabad 232
21 Pampanocr Thanda 232
22 Payalakuntla 257
23 Ramagiri - 308
24 Ramagiri lll 246
o5 Siddaragatta 203
26 Singanamala 392
27 Tallimadugula 288
28 Talaricheruvu 206
x Tirumala 374

24



30 Tirumalayapalli 285
31 Ulindakonda s
32 Vajrakarur 1 243

DR. MANOHAR JOSHI: Sir, the target which is proposed to be dane during the next Five Year
Plan is not at all difficult it the subsidy which s given by the States is continued. But, doss the
Minister know that in many of the States, these particular concessions, which were given for
producing energy by the windmills, have been stopped? Can the Minister ask the State Governments

to give those subsidies again =o that the targets put for the next Five Year Plan can be achieved?

DR. FAROOQ ABDULLAH: Sir, | am grateful to the hon. Member for & very good question. |
would like to say that in the Tenth Plan, we had a very good target. Our target, at that time, was only
1,500 megawatts. But the results were so good that it became 5,426 megawatts. So, on this basis,

we increased the target for the Eleventh Plan to 10,500 megawatts.

Then, subseguently it had ta be reduced to 9,000 megawatts because certain things have
happened. One of these ig that the subsidy to the States was reduced. | will take up this issue with
the States. Otherwizse, we have given a very good generation-based incentive which is so good faor

the people and, | think, that should alsa help in getting up more wind mills.

PROF. P.J. KURIEM: Sir, thig i a very impaortant guestion. Wind energy is the cleanest energy
which is possible. The hon. Minister hag said in his reply that the target far the Eleventh Plan is 9,000
megawalts. As against that, 5,035 megawatts have already been achieved. Now my guestion ig:
Have you made any assessment of the total potential of wind energy in this country? If it is done,
what is the total potential and what percentage has already been tapped? Have you got any action
plan to tap the entire wind energy potential by the Government and also by invalving private parties?
There is a request from a private party that the incentives given are inadeguate. Will you congider

giving additional incentives so that the wind energy potential is fully tapped within a specified time?
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DR. FARCOQ ABDULLAH: Sir, the wind energy potential that has been estimated for the
country is 48,500 megawatts. That is the potential . At the same time, | would also like to say that the
Ministry, through G-YWET, has already completed 12,000 megawatts up to this stage. But | would
also like to bring to the natice of all the Members of this House that we have put up, through G-WET,
which iz an organisation that looks after wind energy, which is centred in Chennal, wind monitoring
stations in 6560 places throughout the country. Out of that, 233 have been found to have good
potential. | would like to tell the gentleman from Andhbra Pradesh who had first asked this guestion

that out of that, 32 sites are from there.

SHRIN. K. SINGH: Sir, my guestion arises from the first question. One of the hurdles which
you have mentioned in part (1) of your answer relating to Anchra Pradesh is the constraints put by
the regulatory authority in Andhra Pradesh which has nct allowed wind power to be utilised for
captive use. My guestion ig this. On the basis of current technology - technology is changing very
rapidly in this area - what is the margin of difference between the cost of, on an average, thermal

power per unit and the cost of, on an average, wind power per unit’?

DR. FAROOQ ABDULLAH: Sir, the average cost of thermal power is roughly Rs.3 to Rs.4 per
unit. As regards wind power, | think, it is also about the same, that is, Re.3 per unit. It is the average

that we have calculated. This is one set of anawer to your guestions.

Az far as Andhra Pradesh iz concerned, the problem with Andhra Pradesh is that the
regulatory congtraint does not allow wind power projects for captive use, third party sales and
banking of power. Az per the APERC staff order for wind, the entire cost of evacuation and
infrastructure creation has to be borme by the developer. The procedure for various clearances and
appravals takes far greater time and the people loge their interest to get on with it. My Secretary, the
Secretary from the Ministry, went particularly to Andhra Pradesh to have detailed discussions and to
tell them "For God's sake, let us get faster on this™ . We have also ancther problem which is relating
to farest clearances at times. Now, the length of the mast has been increased to 18 metres. That

might help us in a greater amaunt to be able ta enter the forest areas.

MR. CHAIRMAN: Question No. 305. ... (nterruptions ...
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SHRI  JESUDASU  SEELAM:  Sir, this question is relating to Andhra  Pradesh.

. (Interruptions ...

MR. CHAIRMAN: Please. ...(Interruptions )... Please resume your place. ...(Imterructions)...
Question No.305.

Wi &) R
++305, 5 sfTTe 2= : T R ofr I FE TE e T e A
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